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Jral  ALLAIABAD BENCH

CENTRAL ADMINISTRATIVE TRIE

fqllahabad this the

|

(@i

| day of [detordyr -

1994.

Hon'ble Mr., Justice B.C. saksena, Vice=Chairman

Hon' ble Mr. K. Muthukumer,

:

Administrative Member

Originel Applicstion no. 83

8l of 1992,

counsel for the Applicant S

l.

Counsel for| the
sri B.B. Paul.

Original Apilicetion no. 4

1.

2.

Dilip Kumer,S/o sri Om

prakash, Guerd, Railway

Guarter|no., 511B, Lalitnagar, Allshabac.

Fradeep Kumar Yadav, §/o0 sri K.L. Yadav, R/o0

367/322, !tohatshimgan|

Vers us

The Uniccn of Indié th
N. Rly. Beroda House,

he Divisional Railwa
All ghabac.
The Senior Civisional
N. Rly Allehabad. ‘

The Senior Divisional
Allshabad.

The senior Divisional

Allshabad.

Alongw

y Maneger, Northern Railway,

, Alleheovad.

Avplicantss

ri sunil Rai

rough the General lManager,
New Delhi.

Commercial Superintendent
perscnnel Officer, N. |[Rly

accounts Officer, N. Kly,

Respond: nts

e *0

Respondenfls Sfi A.V. srivesteve/F. athur

th

suthash Chandre, S/o
Distt. Allahabad.

agalger s */0 "

Ver#

§he Qnion of India through
\. Rly , 3aroda Hcusg,

The Divisional Railwp

06 of 1994

sri Raje Ram, R/o 407, Rejapur,

prasad, R/o 317, K D.S.A. Ground

|

us

g the Seneral Manaier
nNEeEW Deihi' 3

y ianager, N. Rly Allahabad.
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3,

4,

g2 A :

The senior Divisional Comuerciesl, superinteﬁaen&
N. Rly Allehebed. ‘ "

.++ Respondznts

-Original Application no. 110 of 1993Y

Syed Nizam Hussain, s/o syed All Hasen, Afa B9 yrs.
R/o jtohalle Chiktoli, P.S. Hussaindbed, F.C.
Japlia,: District palayum. \

Ragubir sharsn KXharwar, S/o sri S. sunder, A/a 33 YrIs
R/0 877-A Shastri Colony, Distt Mugalssrai.
d» o |Appilcants
Versus

Jnion of Indie, through Generdl Manager, M. #ly
Railway Board, Bsrods House, New Delri. |
‘ |

g%gg;cﬁgﬁgﬁgig%.superinéendent, N. Rly Baroda

Divisﬁonal Rai lway ilenager, Northern Rai lway
Nawab Yusuf Road, Allahabad. '

Seni :r Divisinal Commerciel superintendent,"‘
N. Rly Nawab Yusuf Roac Alishabad.

.+« Respondenss |

original Applicetion no. 39 of 93 /

|
|
Nirsle singh, S/o n. 3ingh, a/a 30 Yrs, R/p |
Ram‘Bbsic Vidalaya, Derganj, Allahcbac. }

| |

Tarak iath Fandey, S/o B.D. Pancey, 4f/e 30 Yes.
R/o Village Kewalpur, Post Beri-visé, District
Varanasi. ‘

Kamla Kant shukla, S/o P.N. shukla, R/o Ram Bgsic
Vidyalaya, Daraganj, “llenabad.

o

|45
Amar Bath, S/o Mangru, R/c Ram Basic Vidyalay
Daraganj, Allahabed.

Sushil Kumer Tripathi, S/o K.S. Tripathi, R/o
viliage Laxshagrsh, Post Lakshagarh (Hendia),
Distt. Allshabac.

Shyam Shanker shukla, s/o sri k.S. shukls, R/0
Vaishno Ashram Ram Basic Vvidyalaya, Darsganj Distt.
Allahabad.
| Jes prlicgntsh.

Hersus

Unioﬁfof India thrcagh Seneral sanager Northemn

Railkgy, Baroda House, New Delhi.

&

\()zc\/ 113




i
1

M3 H

zili 1

i Chief Commercisl Superintendent, Northern Rai lway
Baroda House, New Delhi,
< Divisiongl Railway Mandger, N. Rly, Allahabad.
4., .Senior Divisional Commercial supreingendent
g _N. nly allahabad. | ' ‘
... Respondents |
| ~
- 8 Criginagl Applicstion no. 382 of 1993
| !
: 1 Fezal Karim. “/o ichd. Kadim, R/o Village Chakiya,
House no, 104/24]1 Rposfl Office G.P.O. Distt Allshabad.
b Ajay Kashyap, S/0 FP.S. Keshyap, R/o 63 JKa F@urth | g
Avenue, Reai lway uolony;amith Road, Allechabad.
! Y f:\ppllcants | !
“;~~ Versus i ¢
B e e
5 o A et B g o8
dw Jnioh ofwihdia, thrng" GeneialWMahager,’Northein
Railway, Railway BoardJ:aroda House N. Delhi. H
— - 2.;’*€hief Commercial- SU9ert‘3553§H3ftﬁffRi?‘Baf&&éi;fﬁffi)";
== - ==Hogs ey Néw Delhi. Tiidbe Honro e iRt e g
3e Divisional Railway Me &ger, Ncrthern Railway h
-5 i Allahavad. - T @M
+ 4.' Senior Divisional Commercial Superintendent. Lr» et
8 Northern Railway Nawab jyusuf Road Allahebad, | i
| .... Respondents. | %
| | i
6. Criginsl Application nd¢. 32 cf 1993
. Qamrul Hdésan, Af/a 29 Vi4k S/o Late Sri S.N. Hasan, M
R/c 121Dar;yabad Jogighat, Allahabad. 1
oo » Applicah M
|
Versus
1. Jnicn of India through éenral lManager N. Rly, Rly
Boadd Baroda House New | Delhi,
24 Chief Commercial superﬂhtendent, N. Rly Baroda,
House, Nev Delhi, ‘ \ ;
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\ | ull
B O1v1510nal railway Manager, Northern Rei lway, ™ ‘
Lawab vusif Road, Allahabad. u
4, Senlor Divisional Commercial superintendent,
hort ern Kailway Allshabad. ;
lueas Bespondelts i —-
| |
| 7. Original A pplication no, 1782 cf 1992 %
| %
1. Vinod Kumar Sherms, -/o shri Chabi Lal, R/® 17/A ?
Lahla‘Marg, Allahebad. :
|
Jol U Ave KL GEnt i
Yersus i
% i, " h e Mnlon of lndla through ihe hairman,>aailway”"f'
R Board, New Delhi, - e = 2
24 The‘general Manager N. Rly Baroda House, New Delh: .
|
L Beinid THe]Divisional‘Ra;lway man,grr, N Rly Allaaoad.
i | ’ il 4 Respondents
| i
Be Ori91nal Apclicetion no. 1534 of 1992

{8 sh/bm Narain Singh, 3/0 R.N. Singh, R/ 0 Bnll g Post
: Tcnbull, Distt. Baksur, bihar.

e 2 Rav;no*a ‘Tripethd S/o sri §.C. Tripathi, R/ o
vill, Dharampur Ghurwa, Teh$1l .phoolpur Allahabad.

. Ram Bharat, $/o sirdhari Lsl, R/o Deogalpur, Post
Ma Mau Aima Distt. Allahatac.

\ «ss Applicant

Versus

1. Unlan of India, Lhrough Secretary Railw:y Board,
Rafl ltarg, New Delhi.

24 je eral Manager, Northern Reailway, Rallvdy Bhaowan

QB?rodd Hou®) New pelhi. | ,\

i %\/
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1. b :
| ok B 5
Chief Cbmmercial Supepinte ndent. N. nly Reilshawan b
(Baroda?House) New Delhi.
4, Divisional Railway Ma%ager, lorthern Railway,
D.R.M. Office Newab Ybsuf Road, Allahabad.
8. senior pivisional Commercial Superintendent, N. Rly
D.R.M. |Office, Allahabad.
... Respondents
9. Original Application no.352 of 1992
! -
|
17 Rajendra Prasad panddy, S/o Sri S.P. pandey
R/o Vill Nanhcopur, 0. pahara, Distt. Mirgspur
}
’i 3 o ~ = - iz
~ s Syersudl
1. The Jnion of India ﬂhrough seneral Nanegerl,
iz -~ New Delhi. e 7
’ 2 The Di'\}isi‘énéi’"ﬁé’i’lvé"Y""i-l’Eﬁé?jéT‘fN. “aly All:
: 3.  Senior pivisicnal commercial supdt. N. kly DRM
E 3 Ufiice Allahabad. == - Loomnges e e
E’ es s o Re S'{Jonﬁent5~ 'r:."-
10, Original Application no. 450 of 1994.
) o Rajendra Kumar, S/& sri F.N. Jaisawsl, R/® 225
Gandhi Nagar, Mutt igenj, Distt. aAllahabad.
2. Rame&h Chand, S/o ||sri Late Hari Lal, R/o| 19/216
Luker Genj, Distt. Al lagbad.
‘: cee Applican'ts

1 Vers\us

(
l. The|Jnion of 1ndig through the General Manaser
N. Rly Baroda Houﬁe, New Delhi.

2 Divﬁsional Rai lway Manauer, N. Rly Allahabad.

3. Senior Divisional| Gommervial superintendent,
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Al lahabead.

s
7
o
<
e

ese Respon@eris

11le Orlginal Application no. 400 of 1994

b Pém‘blranjan singh, A/a 38 ¥rs, B/c sri REN.
E(o 183=-Alopibagh, Allzhsbed.

25 K&.‘qhashl Srivastavae, A/A 26 Yrs, D/o sri V.
Srivasteva, R/o ! Dhinghwes Khothi, Alopibag
A}l habad.

\

3.

Ut‘)

} Fsh Kumasr, A/a 3: Yrs,
|
: e« Applicgnt

X, Jnlon Of India, thrsush General }ianag:=r, Nor
Rei lway, Railway Eocrd kEarode House. h. Del

“ew De lhi. :

3._,WD1v151onal Reilway Manager, Northern Railwa
- Yusuf Road, Alldhabdd.u""-w

\ B :
£ - |
4, senior Divisional Cemmercaal Superlntend?ﬂt

N. Rly, Allahabad.

12, Ori;inal Applicetion no, 399 of 1994

o
-
A
Singh
Ne
h,

. Sfo sri G.S. iLel srivaestave
Village & Fost Ssinchora, Distt. Mirzapuf.

S

'EfAPerscnnel Ofizcer n.‘ﬁly, BaIOdd HOuJe.

'y Nawab

«++« Respondengs.

|
\
\
| |
9 Kadir Ahmed, S/o sri Abdul Shafoor Khen, 30 Yrs
R/o\lSZ/k/l, A.DeA Colony Rajrocpur Alls hab d.
|
24 Bq*;eeh Prasad, S/o Sri Nasréin Prssad, A/@ %6 Yrs,
H/o 93«iatiysra Roadm Alcpibsgh A Llanabad.
5, Kamlth singh, 5/o0 sri R.m Bali singh, a/@ 37 Vrs,
R/o 129 Alopibagh, Allehabad. T
4, Ra Jesh Kumar, S/o Narein presad, a/a 28 YrsJ H/o
544 Colonelganj, allahabead.
S. Arun Kant Srivasave, S/® sr. M.P. Srivasteva
a/a 3% ¥rs R/o Azad Sguare,| i.mbagh, Allahe ad.
6. Km, vibha sarswet, D/o S.K. scrswat, a/e 32 |Y¥rs
R/o 133—BC, Leader Road, Railway Colony Allihabad.
! Km. Abha sarswat, D/o S.R. $arswat, afa 27 #
MR LW L NG B BT




i/c 133-3C, Lead Road, Rall

G

1.

+3
1
doe

2,

3.

4.

Tamia s

tway Colony, Allshabad.

Revi shanker srivestavk, S/o Sri Prem KumeT, |

A/a 26 Yrs, R/ 130-Cf

Allchabfd.

|
!
i VVersus

Jnion ok
Railway Board, Barods

|
Chief personnel Cfficer, N. Rly Baroda House),

wew Delhi.
Divisional Reillway &

Senior

hawab %usuf Road, All

. Criginel Application

Piyusthumar Dvi vedi
R/050-A Madhwepur Allef

R.mesh saran S/s Hari
R/0 C-27/273-8, 1ndif
varanagi,
i
Re jeev Kumar Srivastg
R/0 CK~63/209-A Choti

AmulyajKumar Gupte,
R/o 178 purana Ketra

surendra Kumar S/o Ki
FPost ﬂalimpur, Distt}

Rakeshl Behati srivas
Allshdbad.

Priya |[Kant Srive:ztayE

R/o $=1/64-2G Chupetbur, Distt. Varanasi.

Fraveen Kumer S/o SIf

Varandsi,

‘ _ Vers us

oot . .
Divisional ComEerc1al Superintendent,

$/0 sri N.K. Gupte, a/e

Lave, S/0 K.B. Srivestaya,
A/e 26 Yrs, R/o 12 Ghas—Ki-satti, Khulsdbad,

,, S/o sri A.N. Lal, a/fe

51-1L Rajroop=pur,
!

. Applicantis

L

1ndia through Generael Maneger, N. Rly,

House, New Delhi.

hacer, N. Rly, A llehapad.

nabad,

Respondants

no. 397 of 1994

s

S/o K.K. Dwivedi, Afa 39 Yrs

abad. l

ghanker Lal, A /& 34 ?rs
n Press Colony Jagatgabj,

va, S/o P.M. Lal, a/a 8O Yrs
piyarie District, Var|masi ‘

X Yrs
Allahabced.

Lal a/e 30 Yrs, R/o \ill. &
Varanasi.

F.prakesh, afa 28 Yrs

Applicants

\
Qe

N. Riy

33 Yrs

| R/o shi
3/13-K-8, Nawalpur Colony, leerapur Basahige,

i
s ST




X,

14,

24

4.

Uni$n of India, through General Manager, N. Rl?;
Railway Board, Beroda House. New e lhi,

Chief F

Divisionel Railway Manager,

YusqfﬂﬁoadT“xilahabad.

senikz

Origiqal A pplicetion no, 1702 ef G2

Re jendr
Singh,

Allzhspad,

Dhazfm
Villr
Instt.,

MaheshEPrasad, A/a 35 Yrs, S/o sri Remji Pra‘té

shambir Singh pur (Sawzan) P.O. Aurai ,

YRS Y/

ersonnel Officer,
New De lhi,

Northern Railway,

Divisional Commercieal Superintendent !.. R
NaWﬂb Yusuf Road,

Allahabad,

«+.+« Respondenss|

Northern Reilway, Berods

a Prasad , Afa 24 Yrs, 5/o sri Kej Bahadur

R/o Vill Khapati, Post Khapatia, Distt

pal Singh, A/e 32 vrs, §/o L.R. Singhy R/0

Veranasi, \
|

R/o iohalle : arsurampur, Fost Mughslsarai, Bostt
Varenasi. \
|

Munn
@@ vill
Muga ls 2

\
i
|
Union
Baroqa

Ghief G

House, New Delhi,

|
Divishc
Allahch

Senicr Divisional Commercial Superintendent, DRM

Office,
|

Original A pplication no. 1227 lof 1993

Lal Bahadur, s/o sri Jhanra, a/a 28 Yrs, R/o vi

cl, Afa 29 ¥rs, s/c sri|Cheddi Rém R/ |
Chandhasi (Khuswaha Basti) Post Chandha%l
ria. Distt. Veranasi,

s+« Applicants

Vers us

f India, through General Mandager, N, Rly
House, New De lhi.

ommercial Superintendent, N, Rly, Baroda

nal Reilway Maneger, N. Rly Nawab Yusuf Road,

ad.

Allahabed.,

oo« llespondents

N A

0y o S

7

fi




Shawarohi, P.Q. Sindhaur, Distt. Mirzapur

2.

3.

Oe

G

16.
1.

1 ol

Kishorilal, S/o Jhannal Afa 32 Yrs R/o Vill. ﬁhawarohi

P.0. singhaur, Distric Mirzapur. i

torilel, s/o Jhanna, Afe 30 YTs, k/o Vill Bhewarchi, :
P.0. Sindheur, Distt. jirze uri i

DineshPrassd, s/o srif|shvnatn Prasad, A /e 3? -
R/o Vvill & B.Q. Bareind, Distt. Mirza ur y

-

Kam Subhag, $/o Sri D.f|Singh, A J/a 27 Yrs, R/F
vill Murahuan, P.O. sShikargenj Distt. varanasfi.

sunil Kumer, S/o sri Hegnsni Lal afa 31 Yeras!
r/o B.P. 285 Revi Naadr Colony, Neer Kali Maqir
Mmughalsdrei, Varenasit .

* 0 ApL‘liCdntS.

!
!
|
\ )
|
|
|
|

Versus

Union of Indie tbrough Geperal Manager, N. Riy RrRail-
way Board Barosa Housg. New Delhi l

|
!
|

Chief personnel Officgr, N. Rly Baroda House, New ;
pelhi. |

Divisional Rullway Mene .eI, Northern Reilwey,

1
Nawab Yusuf Road, A llaheb:c.

O

!
| |
senior Divisionel Comfjercial superintendent
.. Aly, Nevao Yusuf Read, allahabad.

i
| +. . Respondents |

Original Applicetion |ho, 873 of 1993

gantosh Kumar Dwivediy s/o Late Sri R.M. Dwilve di
/o vill & Post Sindthora, District Mirzapuq

Ranchin singh, S/o SiN. singh, r/o Vvill sultanpur,
P.0O. Makhmep ur Dis{fp. .au. :

virendda singh, s/osip S. singh , /o vill Aampur
post RampurDhamave Mtt. allehsbad. :

‘ : I
Jitendra Bshadur singh, s/o sri A.singh, r/o
vill and Fost Rampuar|[Dhamave, Bistt. Allahabaa.

Ran Vijei singh, s/o|[8.K. singh, r/o vill g |post
Hjampur| Dhameva, Bist Allahebad.
vinay Kunar Singh,s/f sii ilshesh Singnh a/a 22 Years
r/o viil ¢ post RempMdr, Dnemava, pistt. Allghabad.

o

Bodha §ingh, s/o sZiflR. Bahadur, r/o vill chadpur,
| X
: g rlls
| Ve /




| /1 10 /] |

\
post Bhiﬁeira, Distt. Fatehpur.
!

Be ram Kripal singh s/o sri A . Bingh, R/o vill !Ehimayug
post Bhiteure, Distt. Fatehpur.
|

9. KunMar Rajendra $ingh, g/c sri ..B. Singh, g/o
Sadi ladari, Fost Siswan, Distt. Allahabad.

19, Réﬁnvendra pratay singh, s/o sri V.singh rfio vill
Churiyeni, posi churiyeni Disti. Fatehpur. ~

j N S.q. vMishra, S/o R.S. Mishra, r/o vill Jathi post
MaWidCinpur, Distt. Allehabad.

12, “aﬂdwar, g/o Rem 3ingh, r/o vill and Post Kaunia
Disti. Azamgarh.

13. Ajai|Kumer Srivastave, g/o sri (Late) Saheb L%l
srivastsva, r/o Vill & post sindthora, Pitt.
Mirxa; ur, 1 :
\ \
1 |
14. Anant Fathek, s/o s.N. Patheak, r/o B=24 S.T.@.

Karelli Allehebad.
15 Kunwer Surendra Sinch, S/o JLB. singh rfo Wi|
~ Beli Madari, post Siswan, Distt Allahabad.

1

—y

16, Ramesh singh, s/o M. singh, r/o vill and post Rampur l

Dhameéva, Distt A :lahebad. < | i

17 80 8 K| GUPIES, S/q K.L. Gupta, r/o 4 HB/107 G. g8 ''agar

Colony Varanasi.
‘ \

18, }ﬁéhamuddin, s/o sri sahauddin, r/o 537-A Shanshyam
Nagar Colony Allahcbad.

.o« Applic@nts

|
i Versus
|

j uﬁipn of india, through senereal Manager, N. Rly
Railw ay Becard, Baroda House, N. Delhi.
|

2. Chief rersonnel Officer, Northern Rai lwayy Barode
Youse, Mew Delhi, i
| |

e Dﬂvisicnal Railwey jienccer, Northern Hailway,
Nawab Yusuf Road, Allehabad, T

4, slnlor Divisional Commerciel Superintendentl
Nogthern Railway Allahsbed.

|
\
oo fe Respondpnrs

\

| a

=
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- - 25 B — {




. Qb |
® ¥, originegl A pplicetion nap 779 of 1993

4 1, ilahesh Kumar, s/o sri H.l lal, r/o New Lasker Line,
purena Bailhranse, AllaheBac.

... Applicants

Versus

i The wnionof —India through the General Managek,
nortnern Railway, Bserode House, New Delhi.

- A The Divisional Rai lway Mianagder, Nerthern Raﬁlwby

Allahebad.

3 The ScniQr Divisional

bmmercial Superintendeqt
northern Reilway Alleh .

bad.

4. The senior Divisional

rsonal Officer, N. Riy ;
Allahabad. - |

- |

Se The Senibr Divisional Accounts Officer, N. Rly Allahal

... Respondents

,746 of 1993 | =

1R. Criginal applcation n

lik Ram &/o vill Kureh=Khurd,

5 gamarnath singh s/o S
ugalsarai.

p.C. Mugalsarai Distt

: :
Late sri puttoo lal Sharme
our (sikatia) F.O. ;
alasria, ‘

2 om Prakésn sharma, S/
@fa r/o vill parspura
Mugalsarai, pistt Mu

... Applicents |

Versus

!
:

Railway Board, Barodd House. new Delhi

|

: gnion df India, throdgh General Manajer N. jly

2. Chiet Eersonnel Offider, N. Rly Barode House
N. Delhi. |

3 pivisional licilway Mgnagel N. Rly Allchabad%

4, senior| Divisional Cofjnercial superintendentL N. Rlﬁ
Allahabad. ' :

i

... Respondepts |

|
1q. oOriginal Applicationno. 530 of 1993 ‘ |
1. Remesh Chandra, S/o [pri K. <nsrep,r/o vill |

Umarganj P.S. Raipulh Tehsi Machlishahr, District
Jaunpur. \ |




548 1y

J prekesh, s/c Adhya, a/a 30 yrs r/s vill

. ®
2y Saty
Rddp r Sawai, P.0O. Rejupur, Tehsil Machllshahjp
Distt. Jauhpur. ' :

34 Jcﬁu$a Frased, /o srinath rfo Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

4, tsri pem $ihgh s/o sri Murall, afa 29 yrs rjfo |
Vi lLBehdaul Khurd, P.O. Surwen Misirp ur,

Te ‘STl Patti Distt. pratapgorh |

5 Fh Uma hanker, s/o sri Chote Lal r/p vill Banélrpur
F.0.| Raipur, Tehsil Machlishehr Distt Jaunp+r.

6. Laxm‘n singh, S/o sui uuraﬁl. /o widl pehd$ul

- hhurE, p»0, Surwan misirpur, Tehsil Patti ‘
Dist Pragpgarh. | ;
Pk ;

T ul#]% shankar, S/o sri Chhute Lel A fa 3) yr‘ ;
*/ i1l VYanbirpur, P.O. Raipur, Tehsil Machlishabr 7.
Dlst Jaunpur. ‘ i

8. ajekdra Prasad, S/o sri Ram Lal, r/cUmargenj
P. .‘Rclpur, Teh51l Machlishahr, Bistt Jaunpur.

\

94 Aﬁ{lt Lall§ s/o §ri néth rgo villumarganj P.O.
Panpur. Tebsil Machlishahr District Jeunpur.

10, Hi‘a ~al, spo Sri Ram hath, r/o vill Umargenj, P.0. '
Raipur, Tehsil Machl;shahr, Distt. Jaunpur.

\

}‘ ... Applicanss
i ’
! \ Versus

i \

i Unﬁ%n of Indis through General Mandcer, Northern
Ral dway Railway Board, Barods Houses, New Delhi.

2 Ch1 f Perscnnel Of ficer, Northern Railway, ‘aroda
Hou e, ew Delhi. ?

i 4 Div1ssoral Ra;lwa/ v.anager, N, Rly Nawab Yuﬁuf
Racd Allzhatcd.

\ !
4, Senior Divisional Commerciel Superintend: nt, N.Rly
Allghascad,
| | «+«+ Respond@nts
[
20, Oflilnal App lication no, 479 of 1993
. \
i5 sH;I shanker, S/o Rem Lekhon, r/¢ vill Belidgul Khurd
Gaure Distt. Pragpgerh

. H%r shanker, S/o sri Chottey Lal, r/o vill Bamvirpur
st Rampur, Distt Jeunpur,

3 Pam|Bahadur, s/o sr. Mchen lel, rfo Purani Berdehi
sz r, Post jjukundasaganj, Teh51l patti, Bistt.
Pratepoarh,

| NE |

| R = 1E 18
\

i




10,

4,

29.
¥

2

4.

Foaelc
Ram Ashrey, s/o

vibha shenker, S/o sI

sTi Ray
Misirpur, Post suvansa,

[/

Adhar,
Tehsil pattis

ilchottey Lal rfo vill

Canvee rpur, Post R-mpur Distt Jaunpul.

rem Khelewan, S/© Eri

candhai.

rost serei Bika, Distts Jaunpul.

pam Dafadur, S/° sTi
pue Kha#agrai, posi Suvnasa,

|
Ramshenkel ,
post HDampul Distt.

Lalji, PBpo
I»'.adhupuéx ’

s/o sri Cf
i -aunpur.

i.m Abhilssh, r/p Vill
Distt. pratapgarh.

ottey Lal, r/0 panveerpur,

sri Matapher, /o vill Meerpurl, Pﬁst
pistt. Jaunpul.

r/p vill & post
|

Shesh Nath, s/o sri Mgta saran ,
5ilaudhi, Distt. Fred ~garh. :
. ' e oo AP llc antf
| |
| Versus
Jnicn of India t hrough General leneger, N.

Board Baroda House, !

Chief
Hous e,

Perosnnal Offi
New Delhi.

pivisijonal Reilway,
Allahabad.

senicr pivisional C
Northern Railway A

Origibal Applicatiém

¥ anagerl,

lew Delhi.

cer,

- !

Northern Railvey

mercial Superintenden

lahabad.

Respendents

no. .416 of 1993 |

|
Kishen Sinoh, s/o sfgi Rem Nagina Sin:zh r/ o

U-yand Colony Qr. Tp. 702-C, Mugalsarai,

vararasi.

|
Ramesh, S/o sri Rarji r/o

DPstt.

sibtian post vugelserai, Distt. yarénasi. |

As hok Kumar Fandey)
Ssibtiaen,
Distte. V. rénasi.

|

PremiKumar grivastgve,
no., 128-K Mugaslsarel

r/o Loco Colony QT
varénasi.
1

Dilip Kumar Sinha,
R/o Hanur Colony QF.
Vardnesi.

parshurafipur,

s/o

s/o sri Balmiky ;andeﬁ r/o
P.O. Mugalsarai, \lineoser

Distt

sri Deep Nzrein 1l
no. 694-A

\\... Acplicants

e

r/o village Sukhen
pitt pratapgarh

r/o vill Sawal Rampul

Kly Rellwey

Northern Raii@ay, Earoda

vill & P.O..Par#huzamp ur

ugalsaraei, Distt.

by




l
| ‘ . ‘
\ 1 ®

: |

B

\

// 14 [/
Versus =
- \
i Jnion of India through General mandqer N. Rhy
Railway Board, Barocdc House, New D- lhi,
2, @Chief Personnex Of ficer, Northern Rallwa),,B rode
House, New Delhi.

3 Divisional Railway Manauver, lorthern Railuay
Al;amaoad.

\
4. Serior Divisional Commercial Superintendent, Nerthern
Rellway, Newab Yusuf Road, Allzhabad.

|
1 ¢+« hiespongde té
« *
29, COriginal Applicsation no., 1006 of 1992
|
|

i £ santosh Kumar s/o sri B.G. Sharma, r/o 146=4 Loco
| ' ‘ colony Aliserh,
\ \
|
\

0 o r\pb)l.LCcn

Versus

| l. Union of India through the jenersl yans gerg N. | Rly
i Beroda House, New Delhi,

; 4

|
2. Divisicnal Railway Manager » No Rly Allshabad.

[

| 3. Seriior Divisic sl Commercial Superintendent, $ Rty
& Alluhabad,

‘o ReSponaentf

S° Uriginal A pplication no, 1303/92

|
X sushil Kumar Pandey, S/c Ft.RdN. Pandey, li/o
60 Bhendari sttior Rd, Jaunpur.,

0
h

ti Saxens, wW/o sri R, Saexena, 9/3u3,\s
1@draha, Konpur,

i
g |
¥
|
|
|
|
|
|
|
\
|

|

|

1 ; A snt. Jy
| 8adha |G
\

\

| oo applicants,
| ]

Vers us

\
\
1L Unio% of India through uenerL Marager, N. Rly
Baroda House, New Delhi,

il | 25 The Divisional Railway Meneser, Northern Railwey




s sy e -

~
-
s

e i T
Allehabad.
3 The srnijer Divisicnel Bommerciel Supdt. N. Rl&
DRM Office. Allahabad,
} see Respondent%
;‘ i
24, Original Applicatior ng. 1715/92
I
|
1+ iilndu Prabha pander, %/0 sri B.N. Pandey, r/o |
94/ 1A Gelle Bezaer Tilhargenj. allshabac.
13 smt, Machuri Misra, w/R sri O.p Mishra, r/o
62, Bhandari sStaiion Road, Jaunpur.
... Applicant |
:
: |
Vers us
X Union of India through||General Manager, N. Rly
. Borada House, New Delhi.,
2. Divisional Railway Mendger, N. Kly A llchabad,
a3 Senior vaisional Commgrcial Supdt. N. Rly DRV
Office ,| Allehabad. :
| .+ Respondents
2
|
24, Originel| Applicetion ng. 133/93
! Kripa Shankar, S/o sri||v. Nabh, Vill jata-ka-pura
F.O. Rem Nagar, Bistt.|| Allahabad
24 JUnes h Chendra, s/o srills. Prasad, R/o Vill Tikari
P.O. Bhepni Hiter, Disflt. Allashavad,
|
3 +s¢ Applicunts
i
!
| Versus i
i B Union of|indie through|General Nenager N, Rly'
Baroda House. New Delhil
%, Division%l Rai lway lMandger, N. Rly, Allahebag
3 Sr. Divilional Commercigl Superintendent, N. Hly
DRy Offl’e Allzhabad.
\\ «++ Respondents




2%.
l.

T e

Original Ap.lication no. 514/9%
\

sri Krishne hend Pethek, s/o sri T. Pathak, r/o

vi il @maon, p.0. Sahibganj, Distt. varanasi

subit‘De, s/o 3.K. De, r/o Ume Kutir, stetion

Road, Jaunpur. e i

‘oo Applicant

Versus

U!ion\of l1ndie through seneral Manager N. Ry

gsroda House, New Delhi,

Divisional Railway Maneger, N. rly, allahebac.

sr. Divisicnal superintendent Commercial N. Rly

DRIA Oﬁfice, Allahabad.
\

RespondenNts

|
|
Original Appliceion no. 777/33 =

satya Prakash Mishra, g/o srif R.S. vishra, R/o
A/3, 176 Krishna Nagar, Keedoanj, Allahabad.

PO /'-,ppli Cunt

Versus
Jnion Of India through Generdl iamager, N. Rly
Baroda House New Delhi.

The Divisional Rai lway Manager, N. Rly A llchabad.

gr.Divicional Commercial superintendent , N. Rly
DRM Of{ice Allehabad.

Res, oncents

¢ o0

Orijginel A pplicsion nc, 451/93

shechi Kumer tishre, S/o R.A. NMishra, r/o Will

Ghatwa ;ost Xerchana, P.o. Varchana, Distt Allatigbad. |

Fresent Address 134- Tula Rem Bagh A llehabad,

Ra'endra Prasad ushsra, s/o |Sr. D.P. Mis hra
vill Kaesidahan, Post Nathaigur , Distt. varanasi

Ancdp singh, $/0 STi SeP. SINTo, R/o Vvill, and P.O.
“am +-agar Bhojpur, P.S. Antoo, Distt. pratepgerh.

|
R ﬁpp l; 0615

b

Versus Q&}v - w12

‘
a
|
\
|
|
. - il RUSIRTTHRENNES. WL P




T |

Maneqer, No .R1Y

1. gnion of india through General

Barcda House, New Delhil
2 Division%l Rai lway -Manegerl, Ni Ry Allahabac;
rintendent N.‘Rly t
3
5

3o Senior D%visinal Commedcial Supe
Northenw
i

Allahabad.

i AR
4, @ senior pivisional pergpnnal Officer,
RailwayiAllahabad.

Apcwpnts Officer N. Rly i

D senior ﬁivisional
Allahabed.
Respendents

2. Original applicationho. 1028/93

1. Rajesh KumaT Tripathl, g/o Sri R. Tripathi
R/© 354/ 7/ 1 Jayantipur, shumapngang Allahebad.

- -

... Applicent 1
c |
| Vers Js [
1. Unioniof india through seneral Manage! N. iy
naroda House, N pelbi. :
|

N. Ry Allahebads

|
o, Divisional Rai lway ilaneger,
< senior nivisional cdmmercial Maneger, N. REY

DRMe pfiice Allehabad.

. Respondents

|

20. Orig%nal Applicatiﬂn no. 1243/93

1. Shiv!Prakash Dubeyﬁ s/o S.D. Dwivedi, r/o Vill.
NawaFura (Kakraha)||P.O- Fatehpur, Distt. ifau.

|

PR Applican\.

| Versus

1. Unipn of Indid th

Foughlse“eral tanager Ny Aly
Bar'r)da House « N ew

De lhi.

». Divisional Railws ing g, K5 Ry AMIRIGERE,
2 Sejior Divisiona] Commercial Menagels N.| Rly
Allahabad.

\\ ... Respondents

Qm}v e

V)

e i 2 S e oo Y



1.

o |
39. JOrigiHal Applicastion no. 1362/92
ol f
i ¢
Pawan Kumar pPsndey, S/o Sri 5.S. Fandey, R/o 161/5

2

2,
3,

32.

Suresh Kum 3

A, Azad Negar, South Melaka,

Allehabad,

Arun Kumer Singh, S/o Late sri Ramkant Singh, h/o

_ Vill./p.O. Kéju, Allahabad.

+s+ Applicant

Versus
Union of India through Genersl jlanager N. Rly
Barods House. New Pelhi.

Divisional Réilway Menasger, N. Rl,

o g

Al lzhabad,

-Divisional Cemmercial, Superintendent N. Rly

A llahabad.

Oribinal Application nc. 1511/92

Respondents

5
r Srives#ava, S/o sri R.K.L. Srivastave

r/o 36A/60, Judhwal, Tilharganj Allahabad,
I s oo Applicant
Vers us
l. The uUnion of India through General jMenage £, N. Ely
Baroda House. New Delhi, j
2. Divisional Railway penager, N. Rly Alle be Bl
2. er Divisiornal Gommercial Supdt. N. Rly ] ORM Office
Aliahatd. TR
1++ R€S ¢ ndents
33. Original ppplication nc. 1609/92
. Shards Babu, S/o Ghassit Lal, R/o ) 65, Nakhlls | Kona
Al lehabad, 1 i
- Asrar Ahmad, S/o sri Abrar Ahma 1, , e
0 abag st 588 AtFarsulya,
'seo  Appilicang
Versus \\
R
B Rt R R G o el oo HEE Y Gl RS

e




1.

2o

3.

18

Union of lndia though G@
Allahabad, ‘
Divisional Reilwey Manag

Sr. Divisional Ccmmercid

riginal Applicstion noj

Vi jai Kumar Sinha, S/o0
Colcny Cr, no. 694=A [iu

DR —

Sunil Kumer Sinha, s/o
603=B Hapur Colony Mugal

Tr

Nerayan Dutt Dubey, S/o
131-3H, First Avenue, R
Allanhabad,

i &

Vers us

Union of Indig, through
Barcde House. New D=1lhi

Chief Commerciel Superin
New Delhi, : ‘

Divisional Reilvay Remen

Sr. Divisional Conmmercid

Original Application noj

Mithlesh Kumar }MIshre,
r/p 41-C Baghambari Roe

Sharaed Dhyani, S/o Late
c/o G.P. Dhayani, Prayag
Nehru Road, Allshabad.

Ramji Verma, S/o Sri R,N
173/B Keilway Colony no}

f
’

S \IT
oy

neral Manager M, Rly

er, N. Kly Allehabad.
1 supdt., N. Rly A llahabad. .

«++ Respondents

1628/92 [
:

ri D.N, Lal, r/o Hapar
halsarai.

:

ri V.N, | lal, R/o Qr. #%o.

carai,

late sri K.D, Dubey, r/o

a1 lway Colony, gmith Road

Applicents

General Manager, N. Rly

s

tendent, N. Rly Baroda|House

ger, N. Rly Alléhabed. |

1 supdt. N. Rly Allehabad,

i
« ++ Respcndents |

1663/92

o Sri H,R. Mishra
, Tilek Negar, Allahabdd.

bri G.P. Dhayeni, r/o

Sengit Semiti, 12-C Kdmle
|
. Verma r/o House no, |
1 Subedarganj, Allshabad.
«ee spplicants |
\ !




i
\
i
AR 20 ¢/ |
\
. @
Versus
.“
i. Union of 1ndie through General Maensger, N. hly
Barnda H-use, New Delhi.
2, Chief Commercial superintendent, N. Rly Barode
| House New Belhi.
S . Divisignal Railwsy Maneger N. Rly allahsted.
| 9 o sr. Divisionel Commerciel Supdt. N. Rly Allahabad.
... Hespondenis.
|
3§, Originsl applicaticn no. 17713/92
vagar

1. Vinod Kumr S/o Sri R.Y. kem, r/o C 757, GTB I
ksreli Allchabkad.

2., . Virendre Kumar, /0 Sri ReS. Ram R/o -23/B/76/C/

H lCD:}, i\llépul‘, {-\llahabad.

grivestavea

ganjay Kumar srivastave, S/o0 Sri R.F. K
Allahabad.
)

4 r/ofl458/5A, chzkia, P.O. GTB|Nager,
§3 ... Applicants,
¥ |
i
\VeIrs us
1. Jni;n of india through seneral Mananer, N. ly
New Delhi. §
2 The Divisional Reilway M¢nugér, N. Rly allahabed. E
!

| j 3. sg. Bivisicnal comml. Supdt. Northern Rai lway
YMfice Allchebad. :

kespond=Nls

e o0

3%, Orioinal A pplication no, 1821/92

sudhir Kun:r /5/9 gri Hridayg Nerein south pf Jania
Road, New Yal, Distt. Petna, Iresent Address,
101 anend Bagh uld Baiharend Allchubade

<o+ Appilicamt

\

Vers us




38.

L.

39.
1.

Jpion cf 1npdie through
Baroda House. New Delhi.

“aion-of India through

g iar .

By %

Divisional;Railucy JMancafr ,

5 ik pivisionel Commercia

ST, pivisijenal personnaljOfficer Ne. Rly Allahebed.

sr. Divis iEOna 1 Aaccounts

|
|

|
‘
|

|

Original Applicetion NOj 1822/92

arun Kumer, S/o sri G.F
Olc RBaiharenea Allahebad

\Vers us

Baroda House. AllahebD

nivisional Rai lway ian

sr. Dvisional Commercigdl Supdt.

sp. Divisional persont

|

SY. pivisional Ac countlf

Original Appliceion ng

Virendra pretap singh
post Sh;karganj, Dis ti

s 1 .
Virendre Bahadur 3ingh
Vvill prjempur, post Chp

‘tohan Hrasad, $/o Sri

shikerganj, Bistt. VqFané
|

Brij Rij vadev, S/o $F
Murahen, Post Shikarge
4

Krishné Morari, Singfi

vill ﬁ%ra han, past gnikarganl, Pistt. Varej

surendra i réetep 3ingi,
Prem, urbost chakia, i

|
|
|

chleral lieanager, N. Rly

NJ.Rly Allahebad.

srivastava, r/o 101,

... Applicant

ihe General Menager, N
s (o8

doer, N-. Rly aAllahabad.

41 officer, N. Aly Aalle

.. Respondents

. 1825/92

“s/o R. singh, R/o liuréhen,

, \Varanasi.

’
kia, Distt. Varanasi.

lal R/o Vill Murahen,

i,
53

i B.R. Yadav, R/o vill
nj, Distt. Varanasi.

s/o sri Re Murat, r/a

% 2 02 Varanasi.

;i
Qe

SupCtelie nly 4allehabe

bfficer, N.  Rly Allahab

Rly -

N. Rly. Allehabed.
habad.

Officer, N. Rly Alilahebad.

5/0 S1i R.B. singh, R/o

hasie

s/o sri R.Bs Singh, R/o Vvill

cd.

2.2




N 221
. ®

\ ' Vers us %

| : | 4
1 gnion of 1ndia thrcugh General) lkaneger, N. RiY
Barode House New Delhi.

12, Shief Commercial Superintendent, I Rly Earoga
1 Housle New Delhi,

3.  Dpivisional Railwey Manager, N. Rly Allahebad,

4, sr. Divisioral Commercial Superintendent ,
Hl‘{, Allahabado \

... Responagents

|
4. Originsl Application no. 1231/92

[
|
|
[
|

L]
o
>
O
e

. Kumar.Sinha, c/osri g/p. sinha, r/fo: 233,
Old Balrahana, Allahabzad. ‘ \

i i [

'~2§ A%?i arlvectova, s/o sri Om Prakaqh, r/o 86 51

' H‘N i

1s penda Bhawapur, Himmatgang, A llahdbau

s 1

\lers us

y che AP 11 #s . ¥
%l 1
| \

1. Union of india throughieneral lianeger, N. R
Baroda House, New D¢ ihi.

Y

Ze Dﬁvisional Rai lway Maneger, N. Rly Allahabed,
ge s&. pDivisional Commercial Supdt. N. Rly A l@ahabad.

.« s Réspondents

41, Original Application no. 333/92

‘ \

14 Shwetank Verma, </o sri B.P Verma, r/o 2% Ghas ki
satti, Khuldabad, Allehabacd. :

| .. Applicént

\
1
:
1 Versus }
1 \
1. union of Inida through General Manager N Hly
laroda ifouse, New Delhi. |
24 sdeneral wanager, N. Rly, Reilway Bhawsn ( Baroda
lioise), Nw Delhi. ‘

|

|

|

|

i i = ‘
R N T
1




n

4.

43.
1,

' f%ﬁfﬁiSiﬁﬁal'Railwayfﬁi

/2

Chief Commercial Supdf
Beroda House, New Dell

Divisional Reilway lear
Allehabad.

Sr. Divisional Commerg

Original Apulication

shiv Dayal randey, 4/

r/o Block no.27/10, Ldkbour Colony, Neini Allshabad.

i Versus

House, New De

. N. Rly, Rail Bhawan, |
i o ‘
i .er, N. Rly, DRM Cffige

sial Supdt. N. hly, Alldhabac.

o, 643/94

 The Unipn of Inida thﬁngprseneral Manager,

H—

Respondents

Late Sri Pt. Krishan Pandey

. oo AppIicanty

|
|

Sr. Divisional Commer

Originall Applicetion

Santosh Kumsr Sinha, [

r/o Vill Kanharpur, F

Versus

Union of lndia throug

Baroda |House, New Del i,

a
Chief Commercial Supd
New Ddhi.

Divisianal Railway Ma

Sr, Divisional CommeZX
Allehabad.

hb;x.':;e“f._‘,‘: :N;—Er}y ,{“lla.haba = s

lial Manager, N. Rly allahabad,

.+ + Repsondent

e g

ho. 61/94

(/o L.J. sinha, afa 32 yxs.
J. Khardan, Distt. Vargnasi.

SR f{lel Canm

hager, N. Rly, Allachecqd.

tial Supdt. DRM Office

e o0

Respondents




I 1 3 1 e

i

| RRE e | )

4%. Jriginal Application ne, 394/93 e
1. Anand singh, S/o Sri S.L. singh, r/o 524=A, Treffic
Colony 4llshabec.

'h, §/b sri M. Ddaysl singh, r/@ 5=
5

3. Bel prekas<inohby Sfo sri v.@. Bingh, r/¢ ¥ LG,

Marg, [Allahelkad.
i 4., §antosh Kumer Singh, S/o Sri M.D. Singh, r/@& 9= M.G.

Marg Alkhaad,

e §.X.| 3ingh,! /o0 N.B. singh, rfo 13/3 KerelajBag
@olony, Allehabad,

@. JUmes/h [Frataf Sirigh,. S/c Sri K4{P. singh, Ret@.

‘ Priricipal P.B. Inter College. Pratepgarh.

N suni'l |Kumaz Singh, S/o sri J.B. Singh, r/o ¥ill.

Gujdria, rost Urayacceh Distt. Fratapgarh.
dv
8. Anil Kuner Singh, S/o sti R.P. Singh, r/o Vill.

= AvUJBIJd, Post ijreyudeche, Distt. fratapgarh.

"Qf‘“:ﬁhﬂnﬂzléﬂdhikari,vs/o sri N.N, Adhekerds.r/e

‘ 695=-8, Loco Colony Allahsbsd. ; B . -
Late ]
10. Suril|Kumap Barua, sfo sri/J.¢. Barua, r/fl T ' R.N.
Iagdr All::habad "

1l. ®ajei | Kuma®m srivastave, S/o s¥i R.B.L. sri¥csteva,
r/o 152 Balua Ghat, Allehabed,

12. MNukesh Kumar Srivastavae, S$/o $ri "W.S. Srivastavs,
R/o 128 Matiyara Road, Aallahaba-,

oo s Appbil CETiES |

: versus )

g Ef Unidn| of i1mgie, through General Manager, N, Rly
i lwey Boad, Beroda }ouse. New Delhi,

5 Chief|pPersonnal Officer, N. Rly Bereday House,
MNew Ddhi.

3

3. Divisicnal Railwey lManeger, N, Kly Allehabad.

4, ST Divisilonal Commercial Supdt., N. Rly

a4
A llahsbad.

e es hesponcents

4%. Original application no, 633/92

L. Ramji, s/o Late sri LalaRam, r/o 61A/i Teliergani,

Allahebad,
| \ +o+. Applicant

Q;é\/ L 135




e e i A AN

/i 25 1/

Versus
T Jnion of 1ndisa, throughi;eneral vanager, No Kly
Reroda House, New Delhik
: ‘s The pivisional Rai lway Qanager, Ny iV allahabec,
3, Sr..pivisionel COmmeiciél Supdt. N. Rly Aallehabead.

oo I;iGSpOnd<?nts

|
|
|

4€. Original Application ndl. 706/92

sri (Late) B. singh, rfo

] Dipek Kumar singh, 5/0
Allepur, Allahabad.

1B/84 Bhanghembri Roagd,

D Akhter Naim siddigue, 3/0 sri M.l gidcique, r/o ‘
174 New Mehdori Colonyly Allahabed. !

‘ |

|

|

3, Mohd. Kegleem, 5/0 sTi lAmir yddin, r/c Vill pattulki,
p.0O. Kanehti Distt. Aqﬁahabad.

s b AR il aaliie il Lo

i i . ki

‘ 4. Dilip Rumar, s/o sri /t.P. grivastave, R/o 9 Elgin

Road, Civil Lines, Allehabad.

m—

]
Km. Shashi sriwasteve) p/o Sri L.iN. grivastave,

r/o 347, L1G Govindpu¥ Colony, Allahacad.

w
°

/o sri Rem Nesh singh, [r/o
O. Khutj F.S. Khera, pistt.

6. suresh pratap Singh,
vill Chand Kemaniye,
Allehabed.

| | |
App licani|
u

|
|
1
1

Vversus
9% ynion of 1ncie throigh secelory, pai lwey Board,
Rafi Merg, New Delhi, :
1 : ‘
2. Generel lianager, N. Hly Reilway Bnawan, ( Baroce
House) | “ew Dhl. |

N. Rly Raiiway Bhawaeh

e Chief Commercial Supd.
(Barody House) Allahgcad.
4. Divisipnal Railway Mgmagel, N. Rly, allahabed.
= 18 sr. Divisional Commarcial Supdt. N. kly, DEM
Office, Allahabad.
... Lesponderts

no., 648/92

Y4
e 4

4%, COriginal Applicatioc




.

Rhen |
hlla

JDic
Baro

Divi

Seni

A°. Orig

'\\)

w

49. Cri

nef

2671
Fran
NE

g

& 26 // °

turtes, S/o Mewa Lel, r/b 71 A Dale Allapur,
hé't,ad. ‘

oo APR EICENEE

Vers us

n—of Indie through Generel
da House, New Delhi.

jo 1]
%)
)
W
]
H
-
-
xi
=

sional Railwey lMaenager, N. Lly Allczhaued.
or Divisional Commercial| supdt. N. Rly Allehaba .,

.+ . Respondents

inal A pplicstion no. 731/92
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|
|

|

|

| |

| that on the basis of Railwap Board's letter dated 6.,2,90

\

| they made\representatlon regarding thelr re-engagement as

\

| Volunteer‘Tlcket Cellecters since they had werked prier te
|

|

.l.7 .‘l 086 °

i, Reliance fer the claim is based on the decisions

of this Tribunal as alse the P.B., in @ few O.,As preferred

\
Vo b

o+ P39
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“.,_ by pzrsons similarly circumstenced. The applicants,
| : :
therefoie, have sought a relief for a direction to the
Lespondents to re-engage the applicanis as Volunteer
T

icket Coulladtors or Mobild| Booking Clexrks es per [Extant

Rules. They lhave also in spme petitions prayed that &

direction be |issued to ihe |pespondents to take the peti-

I
tion2rs on duty end pay back wages from 1C.12.C qill
the deate when they first pfesented thems@lves for%engage—
ment,

| ' |
3| 1esisted the petition end have

@

72 The respondenis hevw
|

; real | ;.
filed a coundr affidavit ag elso & supplemantary coun.er

affidavit, i
O The applicents haveifiled & rejoinder effidavit,
The appiicants have admit:édly not re-engaged afidr their
I
1

short stint ranging between 5 to 18 days in the month of

)

Jenusry 1982, The Reilway||Bosrd's circulars deted 6.2.9C

®

is annexed as @néxure Al %o the leading C.A and have

s1so been annexed in xxx sdme of the U.As. A p rusal of

| !
the said letter shows that||in the light of the judgment

-

dated 26,8.37 of the Ceniral Administrative TlibuLal,

Principsl Eench, New Delhilin O.A. No. 1174 of 1984(Neera

Mehta and Urs Vs. Union of | Indie and Ors ) and dismissel

of the SLP No, 14613/87 byl|the Hon'ble Supreme Court

|
on 7.9.39, [The Railway Bdgrd has decided that the ‘'cut

off' cate for being considired for abscrption in

regular employment against!regular vacancles earlier

3

providad to be 14.8.81 willl be substituted by 17.41.86

.
o

aragr 3 jof the ci

Q
@]

H

p culdy letter is the anchor gheet

for the claim in Lthe preseht U.A which reads as uPder:- 1

| \ |

° .'op40
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" In regard te candidates engaged as Mobile
Boeking Clerks discharged censequent en

digeentinuance of the scheme by zenal
Bosard's

Railways, as a result of/ﬁ@QQvletter dated

17.11.86 er any earlier instructien te the

same effect may be Tre-engaged as Mobile
Booking Clerks as and when they appreach
the Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years of service as Mobile
Beoking Clerks in the Same manner as in
the case of other Mobile Booking Clerks

covered under para 1., " 5

6. In paragraph 1 attentien was invited te Railway
Board",s letter dated 21.4.82 and the 'cut off date!

provxded;therein was 14,.8,8]1,

s, We have heard the learned ceunsel feor the parties,

Re Shri B,B, Paul, ceunsel appearing fer the respo-
ndents raised @ preliminary ebjectien that the OMs are

barrqubyftime, laches and vau;Eonnce.

9e. ; The learned Ceunsel urged that the applicants
have net been engaged after January 1982, He f urther
submitted that the Railway Beard's letter dated 6.2,1990

dees net gevern the applicants whe alleged te have werked
for a peried between 5 te 18 days as Volunteer Ticket
Collecters. He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter
dated 17,11,86, Their discontinuance had taken pléce feur

\
B o {opal
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‘ \
years earlier and not on the basis ef the Railway Board's

said letter,

1. The respondentsihave also disputed the cerrectness

ef the averment made by tﬁ applicants abeut their haviné

worked fer the duration indicated by them in each ef the
O.As. The applicants in s

having werked in the year |

pert ef their assertien of

982 for & number of days indicated

by them during the 'Kumbh mela' have been aneexed, cepy ef,

certificate stated te have been issued by ene Ram Das whe
\ He \

has given out his designatnon as/Tlcket Cellecter AKM, N; Rly |

#llahabad, Cepy ef such a‘certificate has been annexed as

Annexures A-3 and A=4 te the leading O.A. Shri B,B, Paul

submitted that Shri Ram Da$ was net cempetent te issue this

certificate and the said ce tificate cannet be treated as
preof ef the werking;periodref the applicants indicated in
the certificates, we, how%ver, feel that it would not be
necessary te enter inte th;s contreversy for the purpeses
ef deciding the O.As. We, preceed to decide the 0,A in the

light ef the claim based oﬁ the provisions of the Railway

Beard's circular letter daqed 6.2.90. Wwe, hewever, make it
clear that we may net be umaerstood te have accepted the

claim ef the applicants with regard te the days ef their |
werking, We may take up thg plea of the 0.As being barred

by limitstien, Admittedly,gnone of the applicants initiated
any%é&%&éééiproceedlngs in any court te challence their
discontlgﬁénce made in Jonu?my 1982, The €entral Admini-
strative Tribunall wes censtituted in November 1985, These i

O.as have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim

apart frem the provisions of the Railway Board's letter

dated 6,2

|
1
90 1is Certain decisi
?1lONs rendered i
ed by this Bench
|




‘ 2

of the Tr 7tbunal The said U.As are O,A. No, 722/?0 8
Ra;ondra LUﬂuI Srivastava Vs, Unien cf India end br C.A ‘
No . 471/80 Mukesh Kumar Srivastava Vs. union of lndlc and
Ors, O. A.'Nﬁ__6187©l Maden Mohan Pandey Vs. Unlon of Indis
and Urs, iNo doubt, in these caseg orders for re-%ngagemenu
of the upmllcanys therein had been passed. Yn thé material
placed in the supplementary affidavit we find subﬁequoruly
in se vera; other cases cecided by this Bench of the

iribu nulﬂ a different view was taken when it was poinied
out thatithe Railway Boerd's circuler applied to ubbile
Boohlnd qlelas and the decision in Neera Mehta's cvse was
in respth to Mobile Bocking Clegks. This dlstlﬁctlon was
noted while allowing a few review petitions in sdme O.As ’
‘and in uw’\. No. 131/92 Lalji Shukla and Ors, thie ‘only
ulzect;cb given was that the respoendents mey con$;der and
analyse khc cases of Mobile Bocking Clerks and f;nd out

if ary( Fherp can be framed by them laying down a parti-
culsr cxguerla for re-engaging them on casual or;daily g
basis. iABainst this decision, the Railway Autho%ities
prefer?id an SLP before the an. Supreme court anc the

Hon, Shqxeme court by an order dated 7.4.9%4 pass#d the
followiny order:- |

" Delay condonec. The order only gives e dlre-

ction to the petitioner to find out any‘schewe

i r

}Cen e fremed. The Union of India ;
\
ican examine the matterx and if it is |

not pessible to frame a scheme, record |
‘ \
|
|
|

its finding accordingly, There 1is no

1obligation cest by the impucned order

that the scheme should be framed in eny |

c ase subJect to the 2boye observations 4“9 SIP

is disposed of", N
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Subsejuently, the Railway f ministratien consideredyx the

pessibility ef framing & scheme in the light ef the uire=-

ctiens given in Lalii Shukl
|

Tribunal which was 3 e reg

's case'bygthe*Bénch of this

ated in seme other 0.As which

came fer decisien subsequent te the decision in Lalji

Shukla's case,

3. The Reilway Administratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket
Cellecters for abserptien and regularisation_in grew'C’

; e ‘
category pests since this wluld militet Ggainst the statutery

previsions laid down fer Re

ruitment ef Ticket Collecters etc

as centaeined in paras 127 ef“Section B of Chapter I eof the

Indian Railwey Establishmenﬁ Manual 1989 Edition. They have

further taken the view that“na such pests er vacancies exists
1|

en the Railways fer Volunteﬁr Ticket Collecters/Mobile Booking E
Clerks feor their re-engagem%nt eén casual er daily basis,

1

15, It was also held ﬁhat re-enagagement will burden

the public exchequer and wi+l c¢lse enlarge backdeer entry
|

and will effect reservatien%ﬁelicy és contained in Article
16(4) of the €enstitution eAIndia. It was alse held that
framing ef such a scheme foﬁ}those Volunteers whe have clearly
woerked fer a peried ef mereyy for 5 te g days will be against

public interest as the pest#]filled up by them are generally

|
by direct recruitment threugh the Railway Recruitment Board
|

|
epen for general cempetitien 'and the eligible persens at large?

would be deprived ef their legitimate rights,
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1%, iAdmittedly, this scheme hes been given up after
\

‘ d7.11.86 4nd the Railway aaministratien has fer cogent reasen
L indicated thmt it was net feasible te draw up & scheme as
‘ |
|
|

re4uired‘ﬂn orders passed Bn varieus O.A.s

16, Shri B.B. Paul has also invited OQﬁL our attention

|

|

teo certaiw decisions in review petitiens which were allowed«
|

inmmhmmg§91®n the basis of an cnolegy of the decision by the
W
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had bLen passed in the O,As, While Geciding éllowing the
review peyktions it was neted that the decision in Neera

Mehta's case was confined te Mobile Booking Clerks and there

-~

is ne pariTy between Mebile Boeking Clerks and Velunteer

Ticket Cél*ectors. The present applicants facll in the later
! \
categery, |

|

lé. ¢uite @ large number of decisiens have been rendered
i frem time #o'time and the view taken in the earlier decisiens

|

\

have been Washed dewn er even net accepted in later decisiens

and a dlreétion te draw up a scheme was enly provided as in

Lalji Shuk]76'$ case (Supra ), which wgs followed in niany other
The turns and twists which have ‘taken

place in the view expressed on the question have been referred

to show tha& the decisions of this Bench

| of the Trlbuna]_ on

|

‘ \

| subseqyuent decisions,
|

\

\ f which the app1lcang=/c5

the basis o eiming similar benefit

beling extended to them do not hold the field,
|
|
\
|

1q. ha may now take up for cOnsideration the plea of

1 . enefit of the
the aypllcemts Lthat the/bec1s;ons in some 0.As in £ avour of

; similerly s%tuated persons may be extended to the aﬂpllcaano

Oy
uhe Tribunal

‘ Qy“,}/ \.-‘pf‘s

| It is nowfﬁ¢r1y well settled that the judement of




give & frash cause of af

e 145

{bf that mﬁtter of any ¢
cause of jaction, It id
concerned or their inac
grievance‘ahd the cause

be considered for purpo

petition is berred by t

21 of the| Administrativ¢ Tribunels Act.

lao AS‘ wasl nOtGd b)'

|
Aoministretive Tribunal
28 AIC pge 20 'Tamil Na

tion and }ms. Ve, Union

law hes béen clearly aff irmed in the judgment ©f the
; |

Supreme court in\'BhOOp

(1592) 21ATC page 675.

question of delay was ridised and it held that since the

purt doeg not give rise{+o g
the orders of the authority
Lion which give ?ise‘to;the

of action based upon this has

bes of determining whetfer the

ime under the provisicns of Sag

Lhe ledras Bench of thel Central
0f Indis and Urs, this positid

Before the Madras Bench the

; : : : 1 }
delay has notl been sati§factorily expleined the 0.4 wa

re jected on the cground Qf limitation alone. In that

cese an order adverse td the applicants was

14.10.80,
by the Chendicarh Bench
after ihe |applicants &s
mede & re@resentation.
i
1¢. A Full Bench of
Tribunal in & decision
elso taken the view thaef

from ithe dete the claim

A decision ofl a similar ocrder was reénderec

assed con

sccicgtion moved in the mstior o

O years delay was held|as fata

the

7Y

rnakulam Bench of the

il decisions in similar dsses ca

ftion end the period must be co

relates,

\ « 2 op40

|
!

AN

du Divisional Accountants Assodi

Singh Ves. Jnion of India and Gr

of the Tribunal on 1.5491, The

fleported in (1994 ) 28 AIC 177 hk

g8
O

in a decision reported| in (1934

0
=

°]
ty
®

nd

nnot

unted




2%, fhe

8 46l 3.

Hon 'ble Supreme Court in 'Bhcop Singh Vs. Union

oi Indiz snd irs (Supre; hed interelia, held thet"inordinecte

and unexplained delay and laches by itself/a good

to refuse

18 ‘
ground

relief to the petitioner irrespcctive of the E

merit of his claim. It was alsc obhserved that Arﬁ, 14 or

the principle of nonediscrimination is equitable

principle,

eny relief cleimed cn thet besis must #tself

be founded on equity end not be glien to that conoapr"

recent dec

may also refer tc a relevant observation mede in a

<sion of Hon, Supreme Court in 'Retan (Bancra

Semant éna Urs, Vs, Union of India and Urs reported in

1994 $.C.C

(L&S, page 182, The petitioners beforelthe Supre-

me Court #n that cagse were casual l:sbourerns of souﬂh eastern

Railway.

I
They were alleged to have been appointed be tween

168468 aﬁd represented between 1975-78. They, throuch

their pet#tlon qought ¢ direction to be issued to‘uhe Oopp.

parties tc
Register g3

according

amongstjot

court in 1
prepere a
accordance
to have mg
which it w
cf the Sup
Bench ofjt
Supreme Co

i
been given

1990 held

include their nazmes in Live Casual Labourers
fter due screening end to give them re—émp10yment
to their senicrity. The basis for the &lalm

hers amd was a few judgments rendered b¢ the Apex
285 andHB%&directing the Railway Authcrﬂties to
schem® and-to absorb the casual labourer% in
with their senlicrity, The petitioners @ppeared
de a representation in 199C to the Authogities in
as alleged that they are not following tbe orders
reme court, High court of Calcutts and Gélcutta
he C.A.T. In the facts of the said case the Hon,
urt, tock the view that since no explane*ion has
és to why the petitioners did not approéch till

that two questions arise;

i\
BN

T
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(i) whether the
matter ot ri

(ii) whgtherfthex

2
(=

etitioners/entitled as!sa

<4 4

« Lo reamployment.

lheve lost iheir right,|

if any due tj delay.

5. While de

following observetion

" | Pelasy itself

remedy aveils

| any fresh cau

& person who

of time logse

23. A Full Be
ceciding C.As 767 and 8
ra2levant bbservation:-
| ¥ It ds not

pess an or

ére nov ey

applicatio

¢f the mat

42 of 1585 mede the following

1ing with the said question the
oS made ;-
leprives a person of hie

ble in lew. In abs@nce of

¢ 0f action or any legislation
pas 1lost his remedy by lapse
$ his right as welln,

Ach 0t the Tribunal(PE, while

Qpenes: tc court of record to |

der in respact of persons who

L (¥}

n present before it by|any
1 or petition., In thisl|view

ter the viey teken in the

case of on
forum cann
cable to 2
cadre, ran
judicial £
This cbserpvation also s

thet the judgment in a

acticn to another emplo

circumstenced es the applicant in other case earlier |

decided, : \

|
N
]

Yt

Cr more employee by ajjudicial
L be ifiso facto made dppli-
! other employe2s in the same
or situaticn by anothgr

rum, "

. who

sse does not give a cause of
ee,/claims to be simil:Lly :

| o« .p48

CpCrts the view taken hereinsbove |
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“chell B.Bs Faul, lezrned counscl appar

the ;ESPPnH:nts have invited our atterntion

|
g 1 ; ‘
A | Lencerec by the rrincipel Bench in tashish

? | Union-of Incdia and uUrs, .eported In 19%4{i, ALJB82L In
1 iy : f ;i a

| the caid case the facis are almost lidentical ss iq the
case in?hand, The applicant alleged thet he vas engaced

\ 1 ; i RO ) B P
as Mobile Bockina Clerk from 1,565,805 ©e¢ 15,7.35 @nd had noi

SeT

ct

atdon statine

Q

H
(]
T
3

‘ been engagcd ithereefter. He made

(PR & o

| |
+hat he hes «ozked for 32 dsys in|ig8L and in view lof the
| [

circglai ~f +he Railway Bcsrd dated 2L.5.%2 he beielso
ccnsidered for ebsorption es Mcobile Booking Clefk, The

? | i cpplicent's representation was re jected &nd he was informed

; | 4 |
that he cannot be cbsorked in terms of the lette:‘dated

|
|

12.8.92. In *h2 szid czse the gpplicani based his claim

\
on thejbasis of 2 decisicn of the F.B. In & s!g%lkr bunch
cf the [cgses. The Division BenchH tock the view thet
| |
there is no parity or simils-rity beivieen the applicants
C asé aﬁd ithe applicanis in the banch of ceses dec.ded

i . . |
earlier.| It was held thot since the services @f the

: ; : . ¥
applicent was not discontinued es & result of Reilway

“card'é leties dated 17.11.66, the ap; licent's CL9& vias

k%ﬁ.nOt coverzd by pera 3 of ‘he Railway Board's| letter

.SC. Since he was not discherced consehuent

| E®)

dated ég

|
upon discontinuance of the scheme by *he zcnal Railway

as 2 result of letter dated i7.11.86. The same situation ¢
- |
| ohtains herein also snd wehave alreeCy he 1d acco&dingly.
| M ; 4 8 .|

25 ' In the said case, refcrrimg tc the decision of the

| e | 3
‘ \

\ . k i al
Supreme ccurt 1in 'Bhoop Singh Vs. Unicn of ;ndlﬂ and Urs

(Supré), the guestion of deley wes also

; ‘$§V’ o!oﬂp49




$: 149,

..
(X}

considered and it was heid that the petition was barred

by limitation\ The causé 0f action having accrued & ﬂn

July 1985. The said O.Ajwas filed sometime in the yean
s eiewsta

24, The learned counsel for the respondents also
invited our attenticn to lanother decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu

Sharma ¥s. Union of Indi% and Ors reported in 1994 (1) AKJ
{| =
pc=384. H

2%. The petltldns before us are clearly barre@

by limitation as prOV¢de& in Sec. 21 of the Administrative
Tribunals Act. The prov#slons of the Railway Board's

letter dated 6,2.90 is n&¢ attracted and spplicable to the
applicants, *
29. Admlttedlthhe scheme hzsx been given up

since after 17.11.86 onot¢s no longer in force. This fact

cannot be logt sight of.

WThe applicantsvthe:qfore, cannot
be granted[}elietsprayed %or by them. The applicants also
raised a plea that one Sh#i R.N. Shorey and 12 Others Volu-

- nteer Ticket Collectors have been included in the approved
list of 1982, It is, theﬁefore, pleaded thet the reSpénde-

nts have been given re-en‘agement to some Voluntzers as |
| |

Volunteer Ticket Collectoﬁs on Pick and Choose basis,

2q. : In the coun?er affidavit, it has bﬁen indica
that the 12.persons named | lin para 4,1C of the leéding C.A
had been re-engaged as Lbﬁile Booking Clerks and not as
Volunteer Ticket Collectoék. The allegation, theiefore,

ha% baen denied. Be that| as it may, the agpplicants wouﬁd

be entitlad to the relief claimed by them only if it is

j based on any statutory pr?vlsion. The act of the respo-

1
ndgents in re-engaging a f%w which has been satlsfactorlly
I

- o | " o A - " 7 7 —
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e xpleined will net give rise 10 discriminetory treatment.

|

\

; A | ' -% e : ‘-._ i

§ ———Stegpplicants in 2ffect ere seeking re-engagement on the
| [

| strength of having worked for a period panging betwzen
|
\

£ to 138 cays,which alsc is doubtful,and has been disputad
| L/ |
|

8 . by the respondents. 1

3D0. In view of the discussicn hereinabove, an

c totality.of the circumstences we are not purSuadecd to

i

crant the reliefs claimed for by the applicants.| The O.As

lack meril ond avex accordingly dismissed. No order as to

e

il 32. | The copy of the juugment shall be ﬁlaced

; on each of the U.As which have been declded by tﬁis common

| juugmeht.ﬁ 4 g R

| i i § —

| . i |

| | :

| ( K. MUTHUKUMAR ) ( B.C. SAKBENA
| MENBER(A) VICE CHAIRMAN
‘ |

| ” o R = oy - «

| LATED; DECEVBER, (T4, 1994 £
| |

|




